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If you stand, how can we get up and
say anything ? You are the guardian of
this House, and you must permit us to
have our say.
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SHRI BAKAR ALI MIRZA (Secundra-
bad): Last time the hon. Minister of Parlla-
mentary Afflars gave an assurance that he
would consult the Prime Minister and fix some
time for a disussion on Telengana. I would
like to know what has happened to that
discussion,
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SHRI MANUBHAI PATEL: It is
clear that ruch things will not be put Into

the record henceforth, Bat I hope that
today it {s on record.
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PAPERS LAID ON THE TABLE

FourTH F1vE YEAR PLAN—REVISED
OUTLAY, 1969-70

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C,
SETHI) ©On Behalf of the Prime
Minister, I beg to lay on the Table a
acopy of the Fourth Five Year Plan-
Revised ontlay 1969-74 together with a
statement thereon. [Placed in Library. See
No. LT 2932/70.]

PROCLAMATION IN RELATION TO
WEST BENGAL

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) 1 1 beg to lay on
the Table—

(1) A copy of the “Proclamation dated
the 19th March, 1970 issued by the



